
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

Principal Bench, New Delhi 

Original Application No. 448/2022 

In re"178 women workers fall ill after gas leak in Andhra's Visakhapatnam, published in 

Hindustan times dated 3rd June, 2022 

In the matter of 
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Response of CPCB in compliance to notice dated 06.06.2022 issued 

by Hon'ble NGT (PB) in O.A. No. 448 of 2022, In re: "178 women 

workers fall ill after gas leak in Andhra's Visakhapatnam", published in 

Hindustan times dated 3rd June, 2022. 

1. 

Annexure l: A copy of letter dated 24.12.2021 issued by CPCB to all 
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State Pollution Control Boards and Pollution Control Committees for 

compliance of guidelines titled "Integrated Guidance Framework for 

Chemicals Safety in Respect of the Isolated Storages and Industries 

Covered Under Manufacture, Storage and Import of Hazardous 

Chemicals Rules, 1989" 
Annexure ll: A copy of letter dated 08.06.2022 issued by CPCB to all 

State Pollution Control Boards and Polution Control Committees to 
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submit the status of compliance of guidelines. 

4. 
Annexure l: A copy of reminder letter dated 21.07.2022 issued by 

CPCB to concerned State Pollution Control Boards and Pollution 

Control Committees to submit the status of compliance of guidelines 

Annexure IV: A copy of notice dated 06.06.2022 issued by Hon'ble 

NGT (PB) in OA. No. 448 of 2022, In re: "178 women workers fal ill 

after gas leak in Andhra's Visakhapatnam", published in Hindustan 
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times dated 3rd June, 2022. 

(P K. Mishra) 

Scientist E 
Central Pollution Control Board, 

Parivesh Bhawan, East Arjun Nagar, 
Delhi-110032. 

Place: Delhi 

Date: 29.07.2022 



 
 

 
 

Response in the matter of  OA No. 448/2022: 

  

Sub: In the matter of SUO MOTO: In re: “178 women workers fall ill 

after gas leak in Andhra’s Visakhapatnam”, published in Hindustan times 

dated 3rd June, 2022 

1. That, the SUO MOTO case is about the gas leakage happened 

at Visakhapatnam on June 3, 2022 wherein 178 women workers fall ill 

at M/s Bradix Apparel India, Atchuhtapuram, Visakhapatnam, AP. 

 

2. It was informed by APPCB official of Visakhapatnam that the gas leak 

occurred in the M/s Brandix Apparel India Ltd., and not from the M/s 

Porus Laboratories Pvt. Ltd., Visakhapatnam. It was also informed that 

the District Collector & Magistrate, Visakhapatnam constituted a 

Committee to investigate the cause of gas leakage with following 

members: 

o Joint Collector - Chairman 

o Zonal Manager, Andhra Pradesh Industrial Infrastructural 

Cooperation. 

o Deputy Chief Inspector of Factories 

o Zonal Officer, APPCB, Visakhapatnam 

  

The Committee visited the site on June 7, 2022 and report has been 

submitted to the State Government. 

  

3. It is humbly submitted that on 07.11.2017, Central Pollution Control 

Board (CPCB) issued directions to all State Pollution Control Boards 

(SPCBs) and Pollution Control Committees (PCCs) under Section 18 

(1) (b) of the Water Act, 1974 and Section 18 (1) (b) of The Air Act, 

1981 for effective implementation of The Manufacture, Storage and 

Import of Hazardous Chemical Rules, 1989. 

 

4. That the CPCB on 08.05.2020 has issued letter to all State Pollution 

Control Boards and Pollution Control Committees regarding strict 
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safety precautions to be taken by the industrial units before resuming 

operations. 

 

5. Further, in compliance with the order passed by Hon’ble NGT on 

08.06.2020 in Original Application No. 22/2020; CPCB on 16.06.2020 

has issued letter to all SPCBs/PCCs to ensure that risk studies are duly 

undertaken by all industries in the country dealing with the hazardous 

chemicals and their on-site and off-site plans are operational and mock 

drills are carried out for testing the same. 

  

As directed by Hon’ble National Green Tribunal on 11.06.2021 in 

Original Application No. 60/2021, Central Pollution Control Board and 

the Ministry of Environment, Forests and Climate Change in 

coordination with other concerned authorities viz. Directorate General 

Factory Advice Service and Labour Institute, National Institute of 

Disaster Management,  Petroleum and Explosives Safety Organization, 

National Safety Council and Indian Chemical Council etc. have 

prepared the guidelines titled “Integrated Guidance Framework for 

Chemicals Safety in Respect of the Isolated Storages and Industries 

Covered Under Manufacture, Storage and Import of Hazardous 

Chemicals Rules, 1989.” 

  

The aforementioned guidelines were forwarded to all State Pollution 

Control Boards and Pollution Control Committees for compliance 

through letter dated 24.12.2021 (Annexure-I). 
 

  

Central Pollution Control Board vide its letter dated 08.06.2022 

(Annexure-II) and 21.07.2022 (Annexure-III) has requested State 

Pollution Control Boards and Pollution Control Committees to submit 

the status of compliance of aforementioned guidelines at the earliest.   
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Annexure-IV


